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Demands of Chiet Minister of Tam$i
Nadu

*28. SHRI V. MAYAVAN: Wil the
Minister of HOME AFFAIRS "be
pleased to state:

(a) whether some of the demands
which the Chief Mimister of ‘Tamil
Nadu has been demanding from the
Centre have been conceded to Sheikh
Abdullah; ang

(b) it so, whether similar demands
of the Tamil Nadu State will be met?

THE MINISTER oPr HOMR
AFFAIRS (SHRI K. BRAHMANANDA
REDDY): (a) No.

(b) Does not arise.

Charter of Demands by Class IV Em-
ployces of Delhi Police

*29. SHRIMATI SAVIIRT SHYAM:

SHRI AMAR SINTI
CHAUDIIARI:

Will the Minstyr ot HOMB
AFFAIRS be pleaseld to stale:

(a) whether he has received a ‘Char.
{er of Demands’ 1n the month of Janu.
ary, 1975 from Delar Police Chaturth
Shrem: Karmachari Wellare Associations
Dethi in connection with t™e demands
of Class IV emp'oyes of Delhi Police;

{b) if so, the facts thereof and whe-
ther a copy of the same would be laid
on the Table of the House; and

(¢) the action taken thoreon?

THE MIN'STER OF STATE IN THB
MINISTRY OF HOME AFFAIRS, DE-
PARI'MENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI OM MEHTA):; (aX
Yes, Sir.

(b) and (c), Thiz Associstion haed
been representing from time to time
regarding different aspecis of service
conditions. These have been examin.
ed and action taken where neceseary,
Recently, the Assomation subinitisd
a long list of 22 demands most of





